(b) ifso, the detalls thereof inthe Eleventh Five Year Plan; and

(2} the present status thereof for the remaining Eleventh Five Year Plan egpecially in the

rural areas 7

THE MINISTER CF STATE IN THE MINISTRY OF SCIENCE AND TECHNOLOGY (SHRI
PRITHVIRAJ CHAVANY: (&) to (o) The projects supported by the Government are for pursuing
indigenous research only. The Gowvernment have been providing enbanced levels of Extra-Mural
Research funding (EMR) in the congecutive Five Year Plans. On an average about 3500 indigenaus
research projects are funded per year by all the funding mechanisms of the Government. During the
Fleventh Five Year Plan period, the Ministry of Science and Technology bas mounted several
preactive land mark inttiatives emphasizing the promaotional and developmental roles while creating
new structures for continued support to functions of Research and Development. The Eleventh plan
programmes of the Minigtry, particularly, the Department of Science and Technology has 3
fundamertal strategies that would focus on balance between &) funding, developmental and
promoticrial roles, b) proactive and reactive functions, and ¢) cornecting discovery science to

solutions of socially relevant problems.

Schemes under the Research and Development umbrella have been further strengthened
through new programmes like the Nano Mission, support to projects in Cognitive Science and
support to Mega Facilities, Trarglational Research, etc. Technology Development Programmes
(TDP) of the Ministry have been fortified with changed paradigms and foousing on convergent
sclutions rather than technology demonstration alone. Under this, programmes for Water
Techrology, Security Technology, Solar Energy Besearch Initiative, modified Drug and Pharma
Research Programme promoting research on neglected diseazes were initiated. Greater emphasis

has been laid for technologies for convergent sclutions from technology Develagpment pragrammes.

Knowledge extensions to Society and Stake holders were refocused for their objectives and
methods. Focug an development of an eco system far Innovation, GIS technalogies for planning and
development, awakening of youth in science and R&D for societal applications in rural sectar. The
Ministry has taken steps to buld synergy with socio economic ministries in science and technology.
A new programme for Technological Intervention for Addressing Societal Needs (TIASN has been

initiated by the Ministry recently with the objective of developing technalogies for societal benefit.
Establishment of S&T cantres at J&K

822, PROF. SAIF-UD-DIN SOZ: Wil the Minister of SCIENCE AND TECHNOLOGY be

pleased to state:

(a) whether his Ministry would like to extend a helping hand to the State of Jammu and
Kashmir in establishing Science and Techndagy centres at central places to apprise the students at

various levels of the recent advances in Science and Technology; and
(b) ifso, the details thereof ?

THE MINISTER CF STATE IN THE MINISTRY OF SCIENCE AND TECHNOLOGY (SHRI
PRITHVIRAJ CHAVANY: (&) and (Ib) The Ministry of Science and Technalogy promotes Science and
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Technology in States and provides assistance o State Councils for various activities including
crealing awareness about Science and Technology. Howewver, establishment of Science and
Technology centres fall under the purview of National Council of Sclence Museums, Ministry of
Culture. A proposal for establishment of Science Centre in the state of Jammu and Kashmir at
Srinagar has been received from the Department of Science and Technology, Government af Jammu
and Kashmir by the National Council of Science Museums, Ministry of Culture which is being

processed.
Empowsrment of persons with disability

830. DR. GYAN PRAKASH PILANIA:
SHRI LALIT KISHORE CHATURVED!:
Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to state:

(a) Steps taken for empowerment of Persons with Disabilities as per para 6.172 to 6.186 of

Chapter & "Social Justice™ of Yolume 1of the Eleventh Five Year documents and outcome thereof;
(b) Steps taken in pursuance of U.N. Convention on the Rights of Persans with Disability;

(c) Grants Released under the scheme of "Integrated programme for Clder Person” and
Deendayal Disabled Rehabilitation Scheme during past three years, thereby what was per capita for

each older and each disabled person; and

(d) Number of disabled persons given employment during last three years, thersby how far

their jol reservation quota was justified?

THE MINISTER OF STATE IN THE MINISTRY OF S0CIAL JUSTICE AND EMPCWERMEMNT
(SHRI D. NAPOLEON): (&) Details of the measures that have been taken with regard to the major
points mentioned in the paras 6.172 to £.186 of Chapter & "Social Justice” of Volume 1 of the

Eleventh Five Year Plan document is given in Statement (see below).

(b) Al the State Governments/ UT Administrations and concerned Central Ministries have
been asked 1o take suitable steps for giving effect to the obligations under LN, Caonwvention on the
Rights of Persons with Disabilities (UNCRPD ). Amendments to the Persors with Disakilities (Equal
Opportunities, Protection of Rights and Full Participaﬂon) Act, 1995, inter alia, to harmanize it with

the provisions of the UNCRPD are under consideration of the Government.

(c)  An amount of Re.46.39 arore to 121269 beneficiaries and Rs.18%.41 crore to 586997
beneficiaries have been released under the scheme of 'Integrated Programme for Older Person’ and
'Deendayal Disabled Rehabilitation Scheme' respectively during past three vears. Per capita benefit

for each older and each disabled persan vary from project to project.

(d) A perinformation received fram 65 Ministries/ Departments 332 persone with disabilities
were appointed by direct recruitment during the year 2004, As per infarmation received from &0

Ministries/Departments 292 persons with disabilities were appointed by direct recruitment during year
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